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to Questions 130

Accumulation of Seiled Currency
Notes with the Reserve Bank

910. SHRi J. p. JAVALL Will the
Minister of FINANCE be pleased to
state:

(a) whether it is a fact that there is
huge accumulation of soiled currency
notes with the Reserve Bank of India
at present;

(b) if so, what are the details in
this regard; and

(c) whether this has resulted in re
fusal of accepting such notes by other
banks from the public?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE AND DEPUTY
MINISTER IN THE MINISTRY OF
EXTERNA!., AFFAIRS (SHRI DIGVIJAY
SINGH): (a) There is some accumulation of
soiled currency notes with the Reserve Bank
of India at present, but that cannot be
considered huge, as disposal of soiled
currency notes is being carried out regularly
as per the procedures laid down by Reserve
Bank of India.

(b) Number of soiled notes awaiting
examination at the Issue Centres of Reserve
Bank of India as on 30-9-1990 works out to
3, 46, 914 mandays of work. At the present
disposal rate, it will take six months for
Reserve bank of India to dispose off these
solied notes.

(¢) No, sir. However, some complaints
have been received by Reserve Bank of India
from the public. Such complaints are looked
™o by Reserve Bank of India on a case-to-
case basis.

Central interest subsidy scheme for
November, 1984 riot affected borrowers

911. SHRIS. S. AHLUWAUA: Will
the Minister of FINANCE be pleased to
state;

(a) whether it is a fact that the Reserve
Bank of India has announced



